TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

H.S.-g U1.-31.-20012026-269452
CG-UP-E-20012026-269452

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

q. 241] T fReelt, SaR, SEEd 19, 2026/94 29, 1947
No. 241] NEW DELHI, MONDAY, JANUARY 19, 2026/PAUSHA 29, 1947
I HATAT
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TATTTS, 16 STa<T, 2026

T, 269(3N).—Fwa T TTHIT, ¥ AT+, 1989 (1989 FT 24) (5 =0H T8 T4
I AT Tl AT 5) AT a7 20F it IT-GTT (1) FIT T&T ARAT T TINT FId g0, T TATETE &l
S % AT [ & YIS 6 for, UET s/ &1, e @t @ewr s69 39as Sqaer | f&Fr =
& AR ST & far 5 # oy Yo afgrsen, auid arRegR-sEaist S ared 9RIASETT F
TAoITEe, STeAv, e ST TATa & SIS 6 (oI STuferd g, UEl S{H F7 35T e o (o[ sae rery
FT ST FEAT &

3 g ¥ Baag w1 it ==fxE, =8 afesg=@r % Taos § wweE f g & 30 () G dr
Aty = fae, I ATAIH T =T 209 FF ITLTRT (1) F T ITLh A % org Ut §ff 7 % a1
T ITANT & Hag § AT T T,

ST UHT AT TETH TTEHT, AT AT frah < (TTSTe ) AT IToTaT, remdan(weasasn)
1 forfera o e STow 8 S9w 39 e Suafota 6o ST siie |Jerq Irfesmy, smerashar &t a7 ar
TS & & I7 fAfer=aarit  Jreqq & qAars F7 Ta9Y T HAT S THT UH A&y H gaars w7
FoT UY i S, A% A Y, A F v, OF gew arfeey swaews qwe, Aaer g, A7 a7 Smadt
T ST AT AT T T,

384 GI/2026 (1)
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3<% srfarfaare i ey 209 i IT-ameT (2) F e werw ATy g T AT #E sneer sifaw
g,

TH ATEEAAT o el SATATAT I T TG 3T 3T AT ITASH g AT IAHT gddg AT<h I
AR ITIAFTE o ITAH Frarard § Averor foha ST ahar 2 |
AT

TR T % e & 3 afigisem, oo, A e -gaeaist T Ared RIS &
AT F2 oF rUeTTeRrgor 7 ST aTelt S T SEa =T aigd AT IHH Lgd dierd fEawm)

. . ST 3 THAT (B0 | 3SiT g ThaT (I
%0 &0 LERIES I | qE T %_iﬁ) @ En;i_{ 3 (
1 567 0.0814 813.84
2 565 0.7819 7818.78
3 562 0.0329 329.03
4 561 0.2224 2223.77
5 560 0.0028 27.73
6 553 0.1523 1522.76

7 554 0.0007 7.22

8 551 0.0167 166.92
9 552 0.0995 995.01
10 510 0.2861 2861.18
11 509 0.2550 2550.00
12 513 0.0234 233.59
13 EE] TR 508 0.0847 846.83
14 506 0.1904 1903.69
15 504 0.1520 1520.20
16 499 0.0143 142.54
17 503 0.1090 1090.00
18 502 0.0346 346.18
19 501 0.4180 4180.18
20 459 0.1027 1026.93
21 458 0.1273 1272.89
22 457 0.1157 1157.10
23 912 0.0945 945.46
24 913 0.0810 810.00
25 440 0.0810 810.00




[T &% 3(ii)]

HILT =T TSI AT

26 439 0.2798 2798.32
27 438 0.1466 1466.45
28 437 0.2349 2348.72
29 428 0.1728 1728.16
30 427 0.0134 133.74
31 426 0.0240 240.00
32 425 0.0450 450.00
33 422 0.0400 400.00
34 424 0.0208 207.92
35 423 0.0236 235.66
36 417 0.0732 732.36
37 421 0.0610 610.00
38 420 0.0120 120.00
39 419 0.0850 850.00
40 418 0.0280 280.00
41 413 0.0218 218.00
42 410 0.1424 1424.03
43 409 0.1039 1039.48
44 407 0.0275 274.89
45 408 0.0730 730.00
46 403 0.1740 1740.00
47 404 0.0042 41.51
48 402 0.0562 561.62
49 900 0.0770 770.00
50 401 0.0650 649.97
51 399 0.0810 810.00
52 398 0.0898 898.36
53 397 0.0682 682.38
54 396 0.0421 420.78
55 395 0.0004 4.38
56 247 0.0018 18.33
57 246 0.0099 99.20
5.8586 58586.08
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1 412 0.0662 661.80
IR
2 460 0.2605 2605.05
T 0.3267 3266.85
1 244 0.1520 1519.97
2 219 0.1026 1025.92
3 214 0.0240 240.00
4 215 0.0004 4.41
5 213 0.0940 940.00
6 212 0.0290 290.00
7 209 0.0786 785.69
8 208 0.0478 477.99
9 207 0.0996 995.60
10 206 0.0580 580.10
11 205 0.0996 995.77
12 204 0.0111 110.84
13 113 0.0382 381.99
14 112 0.0280 280.00
15 111 0.0626 626.24
16 R 110 0.1267 1266.54
17 109 0.0700 700.00
18 108 0.0388 388.10
19 107 0.0028 27.80
20 106 0.0194 193.52
21 105 0.0093 93.40
22 104 0.0131 131.17
23 103 0.0677 677.30
24 102 0.0033 33.49
25 72 0.0207 206.75
26 71 0.0138 137.97
27 70 0.0164 163.94
28 69 0.0314 314.33
29 68 0.8704 8703.95
30 56 1.6140 16139.92
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HILT =T TSI AT

31 54 0.1381 1380.59
32 51 0.2673 2673.31
4.2487 42486.60
1 863 0.0705 704.96
2 SEI FRAT 854 0.8596 8595.79
3 855 1.0018 10017.78
1.9319 19318.53
1 62 0.0103 102.87
2 97 22154 22154.20
3 107 3.8957 38956.94
4 301 0.5578 5578.00
EEI THIT
5 302 0.0515 514.91
6 1059 0.1164 1163.62
7 1049 0.3211 3211.05
8 1048 0.1767 1767.07
7.3449 73448.66
1 37 1.2050 12049.84
SEI I
2 27 1.1494 11493.88
2.3544 23543.72
1 157 0.0627 627.06
2 158 0.1086 1085.56
3 159 0.1387 1387.25
4 61 0.0209 209.37
5 62 0.0495 495.03
6 60 0.0811 811.22
7 59 0.0548 547.53
SEI Tt
8 58 0.0250 250.00
9 57 0.0926 925.59
10 55 0.0934 934.29
11 56 0.0937 937.26
12 44 0.0264 263.63
13 43 0.0618 617.60
14 45 0.0030 29.65
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15 39 0.0429 428.62
16 42 0.1101 1101.08
17 40 0.0059 58.58
18 41 0.2398 2397.85
TRT 1.3107 13107.17
1 SEL TAETHIER 11 1.3509 13509.16
TRT 1.3509 13509.16
1 2 2.2186 22185.69
2 103 0.0161 160.57
3 100 0.0446 445.73
4 101 0.0152 152.41
5 102 0.0015 15.00
6 99 0.0392 392.22
7 98 0.0310 310.41
8 97 0.0454 453.51
9 96 0.0216 216.26
10 55 0.0271 271.03
11 ZIREY &I 57 0.1098 1098.47
12 58 0.4421 4421.29
13 73 0.9669 9668.69
14 85 0.9556 9555.55
15 92 1.0732 10732.05
16 985 0.8275 8275.40
17 987 0.7033 7032.83
18 988 0.3533 3532.59
19 992 0.2434 2434.08
20 993 0.4470 4470.26
21 998 0.5272 5271.59
T 9.1096 91095.63
1 109 0.0570 570.25
2 110 0.0610 610.15
LIRES Ry
3 108 0.0240 240.10
4 112 0.0400 400.00




[T &% 3(ii)]

HILT =T TSI AT

5 111 0.0450 450.00
6 113 0.1895 1895.25
7 114 0.1224 1224.13
8 115 0.2142 2141.77
9 116 0.0940 939.93
10 117 0.1010 1010.40
11 118 0.0023 22.91
12 121 0.0543 542.73
13 124 0.7747 7746.80
14 125 0.5033 5032.52
15 127 0.4957 4956.84
16 128 0.5585 5585.15
T0T 3.3369 33368.93
1 34 0.0609 609.18
2 33 0.2637 2636.58
3 32 0.6951 6951.38
4 IR EY FT 31 0.4148 4147.65
5 30 0.0510 510.38
6 29 0.2164 2163.55
7 27 1.7007 17007.00
TR 3.4026 34025.72
A AN 40.5759 Ha 405757.05 T Hiex

[ 1. &, TAETSTT -HEATAY /79 /2024 -317 [ATREHTS /AY/dremarsst /Taeis? (Fe 997 129561 )]
Rwier Treart, g et sfteepr (e )

MINISTRY OF RAILWAYS

[North Central Railway (Construction Department)]

NOTIFICATION

Prayagraj, the 16th January, 2026

S.0. 269(E).— In exercise of the powers conferred by sub-section (1) of section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for the

purpose of execution, maintenance, management and operation of the Special Railway Project namely, “Manikpur-
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Iradatganj Third Line Project” in the district of Rewa in the State of Madhya Pradesh, hereby declares its

intention to acquire such land;

Any person interested in the said land may within a period of thirty days from the date of publication of this
notification in the official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20 D of the said Act;

Every such objection shall be made to the Sub-Divisional Officer (Revenue) Section Jawa, District Rewa
(Madhya Pradesh) in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either

allow or disallow the objections;
Any order made by the Competent Authority under sub-section (2) of section 20 D of the said Act shall be final;

The land plans and other details of the land covered under this notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the Special Railway Project,
namely“Manikpur-Iradatganj Third Line Project” in the districtRewain the state of Madhya Pradesh.

SL Acquisition Area
Tehsil Village name Khasara No. | Acquisition Area (In Hect.)

No. (In Sq. mtr.)
1 567 0.0814 813.84
2 565 0.7819 7818.78
3 562 0.0329 329.03
4 561 0.2224 2223.77
5 560 0.0028 27.73
6 553 0.1523 1522.76
7 554 0.0007 7.22
8 551 0.0167 166.92
9 552 0.0995 995.01

Jawa Magdaur
10 510 0.2861 2861.18
11 509 0.2550 2550.00
12 513 0.0234 233.59
13 508 0.0847 846.83
14 506 0.1904 1903.69
15 504 0.1520 1520.20
16 499 0.0143 142.54
17 503 0.1090 1090.00
18 502 0.0346 346.18
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GIESEEIRIE EE RS R IE)
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501 0.4180 4180.18
459 0.1027 1026.93
458 0.1273 1272.89
457 0.1157 1157.10
912 0.0945 945.46
913 0.0810 810.00
440 0.0810 810.00
439 0.2798 2798.32
438 0.1466 1466.45
437 0.2349 2348.72
428 0.1728 1728.16
427 0.0134 133.74
426 0.0240 240.00
425 0.0450 450.00
422 0.0400 400.00
424 0.0208 207.92
423 0.0236 235.66
417 0.0732 732.36
421 0.0610 610.00
420 0.0120 120.00
419 0.0850 850.00
418 0.0280 280.00
413 0.0218 218.00
410 0.1424 1424.03
409 0.1039 1039.48
407 0.0275 274.89
408 0.0730 730.00
403 0.1740 1740.00
404 0.0042 41.51

402 0.0562 561.62
900 0.0770 770.00
401 0.0650 649.97
399 0.0810 810.00
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52 398 0.0898 898.36
53 397 0.0682 682.38
54 396 0.0421 420.78
55 395 0.0004 4.38
56 247 0.0018 18.33
57 246 0.0099 99.20
Total 5.8586 58586.08
1 412 0.0662 661.80
Jawa Majhiyari
2 460 0.2605 2605.05
Total 0.3267 3266.85
1 244 0.1520 1519.97
2 219 0.1026 1025.92
3 214 0.0240 240.00
4 215 0.0004 4.41
5 213 0.0940 940.00
6 212 0.0290 290.00
7 209 0.0786 785.69
8 208 0.0478 477.99
9 207 0.0996 995.60
10 206 0.0580 580.10
11 205 0.0996 995.77
12 Jawa Deopuja 204 0.0111 110.84
13 113 0.0382 381.99
14 112 0.0280 280.00
15 111 0.0626 626.24
16 110 0.1267 1266.54
17 109 0.0700 700.00
18 108 0.0388 388.10
19 107 0.0028 27.80
20 106 0.0194 193.52
21 105 0.0093 93.40
22 104 0.0131 131.17
23 103 0.0677 677.30
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11

24 102 0.0033 33.49

25 72 0.0207 206.75

26 71 0.0138 137.97
27 70 0.0164 163.94

28 69 0.0314 314.33
29 68 0.8704 8703.95
30 56 1.6140 16139.92
31 54 0.1381 1380.59
32 51 0.2673 2673.31
Total 4.2487 42486.60

1 863 0.0705 704.96
2 Jawa Akauriya 854 0.8596 8595.79
3 855 1.0018 10017.78
Total 1.9319 19318.53

1 62 0.0103 102.87
2 97 2.2154 22154.20
3 107 3.8957 38956.94
4 301 0.5578 5578.00

Jawa Dabhaura

5 302 0.0515 514.91
6 1059 0.1164 1163.62
7 1049 0.3211 3211.05
8 1048 0.1767 1767.07
Total 7.3449 73448.66
1 37 1.2050 12049.84

Jawa Bande

2 27 1.1494 11493.88
Total 2.3544 23543.72

1 157 0.0627 627.06
2 158 0.1086 1085.56
3 159 0.1387 1387.35
4 Jawa Pataiti 61 0.0209 209.37
5 62 0.0495 495.03
6 60 0.0811 811.22
7 59 0.0548 547.53




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

8 58 0.0250 250.00
9 57 0.0926 925.69
10 55 0.0934 934.29
11 56 0.0937 937.26
12 44 0.0264 263.63
13 43 0.0618 617.60
14 45 0.0030 29.65
15 39 0.0429 428.62
16 42 0.1101 1101.08
17 40 0.0059 58.58
18 41 0.2398 2397.85
Total 1.3107 13107.17
1 Jawa ChhamuhaKotar 11 1.3509 13509.16
Total 1.3509 13509.16
1 2 2.2186 22185.69
2 103 0.0161 160.57
3 100 0.0446 445.73
4 101 0.0152 152.41
5 102 0.0015 15.00
6 99 0.0392 39222
7 98 0.0310 31041
8 97 0.0454 453.51
9 96 0.0216 216.26
10 Teonthar Barha 55 0.0271 271.03
11 57 0.1098 1098.47
12 58 0.4421 4421.29
13 73 0.9669 9668.69
14 85 0.9556 9555.55
15 92 1.0732 10732.05
16 985 0.8275 8275.40
17 987 0.7033 7032.83
18 988 0.3533 3532.59
19 992 0.2434 2434.08
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20 993 0.4470 4470.26
21 998 0.5272 5271.59
Total 9.1096 91095.63
1 109 0.0570 570.25
2 110 0.0610 610.15
3 108 0.0240 240.10
4 112 0.0400 400.00
5 111 0.0450 450.00
6 113 0.1895 1895.25
7 114 0.1224 1224.13
8 115 0.2142 2141.77
Teonthar Sarui
9 116 0.0940 939.93
10 117 0.1010 1010.40
11 118 0.0023 2291
12 121 0.0543 542.73
13 124 0.7747 7746.80
14 125 0.5033 5032.52
15 127 0.4957 4956.84
16 128 0.5585 5585.15
Total 3.3369 33368.93
1 34 0.0609 609.18
2 33 0.2637 2636.58
3 32 0.6951 6951.38
4 Teonthar Kudi 31 0.4148 4147.65
5 30 0.0510 510.38
6 29 0.2164 2163.55
7 27 1.7007 17007.00
Total 3.4026 34025.72
Sub Total 40.5759 Ha 405757.05 Square meter

[ F. No. NCR-HQ/79/2024-O/o Dy.CE/C/PRYJ/NCR( Computer No. 129561)]

HIMANSHU GOSWAMI, Chief Administrative Officer (Con)
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